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Order 

5 I5-7.9O Heard Mr, Sitakanta Patnaik for the Respondents 

Corporation, Mr. A.K.Misra for the applicant and 

Mr. K.C.Mohanty, learned Govt.MvOcate for the State. 

In view of the Notification dated 28.5.90 of the 

Govt.of Orissa,Forest,PiSherie$ and Animal husbandary 

Department, the application 4s ppr became infructuous, 

we would express absolutenO opinion othe merit)the 

averements in the Original Application. 

Vice-Chai tman 

Me'diCial) 


